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Commissioners’ Rs. 2 lakhs Rs. 10 lakhs  Rs. 25 Iakhs Rs. solikhs Apove
Charges 10 10 lekhs to 25 lakhs  to 50 lakhs to 1 crore 1 crore
Ind. HUPFs Ind. HUFs Ind. HUPs Ind. HUFs Ind. HUFs
Madhya Pradesh . 481 159 29 14 3 1 1 3 1 .
Andhrs Pradesh . 772 233 47 8 9 2 3 I 3
Mysore . . . 729 193 19 11 1 .. .. ..
Madras . . . 1260 280 35 6 4 .. .. ..
Kerals . . . 454 96 27 s 3 1 .. .. I
Torar . 18044 2773 921 146 169 29 40 10 22
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University Grants Commission

Shri 8. M. Banerjee:
m"{snn Tangamant:

Will the Minister of Education be
pleased to state:

(a) whether the question of a
grant of Rs. 55 lakhs to Allahabad
University is under consideration of
the University Grants Commission;
aend

(b) if so, when a final decision will
be taken?

The Minister of Education (Dr.
K. L. Shrimali): (a) No, Sir. In
view of the special needs of the

Allahabad University, the University
Grants Commission have, however,
agreed to give a grant of Rs. 10 lakhs
to the University for construction of
its library building.

(b) Does not arise.

Life Insurapce Corporation
2003. Shri Damani: Will the Minis-
ter of Finance be pleased to state:

(a) whether it is a fact that the
Life Insurance Corporation of India
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gets all the shares and securities held
by it registered in its own name; and

(b) if so, what is the number of
shares out of its total holdings that
have been registered in its names?

The Minister of Finance (Shri
Morarji Desal): (a) Yes, Sir.

(b) As on the 15th April, 19858,
shares numbering 48,54,768, out of

50,74,375, purchased by the Corpora-
tion during the period from 1st
September, 1856 to 31st December,
1957, have been registered in its
name.

Assistants for LF.S. (B)

2904. Shri Surendranath Dwivedy:
Will the Minister of Home Affairs be
pleased to state:

(a) the number of permanent
Assistants from Central Secretariat
Service transferred to the Ministrv
of External Affairs on the formula-
tion of Grade IV of Indian Foreign
Service (B);

(b) the number of
Assistants of Grade IV
Secretariat Service and  Reguler
Temporary Establishment who did
not opt and those who were not taken
in Grade IV of Indian Foreign Ser-
vice (B); and

(c) whether this has reduced the
number of permanent posts of Assis-
tants in the C.S.S. to be filied by de-
partmental promotion and competi-
tive examinations?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
91.

(b) The position is as under:—

permanent
of Central

Permanent R.TE.
Assistants Assistants

(i) Number of those who epplied for appointment to I.F.S, (B) . .232 28

(if) Number of those who were selected
(idi) Number of those who were not selected .

(iv) Number of those who were se]ect:d but who dxd not cvemually opl

for LF.S. (B)

184 14
. 48 14
93 3

(¢) No. ’





